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THE DEPUTY INISTER IN THE 
MINISTRY OF HEALTR AND FAMI-
L WELFARE (KUMARI KUMUO-
BE t. JOSHI): (a) It i · proposed to 
'" tablish 209 additional Primary 
lealth Centre , 783 Subsidiary Health 
Cent s nd 7 31 Sub-cent es during 
982 83. 

(b) 'rh pr ntion and cur or 
blindn ss is ri:ority programme 1.o 
implemented throu h the entire 

heai. infr tructure, ·ncludin the 
n h alth institutions which m.:rty be 
esta lish d in the future. 

(c) No. H alth Guid s funcfon at 
e village lev 1. 

V~ ~  organ.isatio Dealin with 

P .. r. ention and cure of Blindness 

84. ~  J A YANT! PAT-
NAIK: Will the Minister of HEAL1'11 
AND FAMILY WELFARE e .) P.ase11 
' 1o state: 

(a) th la e of volunlary cr1a11i a-
tions which deal with the prevention 
and cure o blindness; 

(b) whe her Go ernment urovid .4:; 
n n ncial ssistance to thes volu iLuy 
or anisation5 io work for o o ~ 

:;r n ne s in variou ~ 

(c) if so, th .allocation ~  to 
lhes org nisaHon in 1982-33· and 

( d) the detail thereof? 

THE DEPUTY MINISTER IN TI E 
INISTRY OF HEALTH AND F .. AMI-
y WE FARE (KUMARI KU IP D-
BEN M. JOSHI): (a) Th r.e <- ~ 

number o voluntary organisal.to11. 
which deal 'vith the prevention .and 
cur of Bindnees such as Rnta. y Club, 
Lions Club. ational Society for thr! 
Prevention of Blindness Royal Com-
monwealth Soci ty tor the Blind e -c. 

apart from numerous individual or-
ganisations. 

(b) Yes: financial assistance js pro-
vided to voluntary organ·satlons who 

, are performing cataract op.erations at 
~ he rate of Rs. 60/.. per case, and 
who apply for such assistance. 

(c) and (d) A sum of Rs. 16.25 
l khs has n provided d rm.,,. 

1982-83 for providing financial assis-
tance to voluntary organisation .... 

Popula.zi .. ation of Chha.u and Qdis i 
Dance Aroad 

85. SHRIMATI JAYANTI PAT-
NAIK: Will the Minister of EDUCA-
TION AND CULTURE be pleased to 
state: 

(a) whether Government propose to· 
popularise 'Chhau · :md 'OJissi d nces 
aborad; and 

(b) if so, details of the scheme pre. 
pa red for this purpose? 

T  E MINISTER OF ST·ATE OF 
THE MI r. I  T  I OF EDU 'A'l'IO 
A  D CULTURE AND SOCIAL 
WELFARE 1(SHRJMATI S EILA · 
KAUL): (a) and ( b ) There 
i no e cl sivc programme to ~ '  -

ris 'Chhau' and ''Odissi dance 
auro as ~ J :r Ol"ining troupes r -
p csenting diff1 rent dance forms, in· 
cludi.ng these are sponsored for per-
formances abroad under Cultural Ex-
chan e Pogammes and to attend Festi-
al o· performing arts in different 
countries from time to time. 

Com!llai!lts Rega.-dj:i.1 bookinr o'.f 
goods rat Kandia Port 

86. SHR1 MOHAN LAL PATEL 
Will the Minister of SHIPPING .\ND 
TRAr SPORT be pleased to state: 

(a) whether Government have recei-
ved certain complaints of corruption 
in regard to the booking of the goods 
etc. at Kandla Port Trust; 

(b) If so, what are the details o! 
the complaints; 

(c whether any enquiry bas been 
conducted in this regard; 

(dJ what are the findings; and 

(e the steps taken to remove the 
' ~ · uption? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEEREN· 
DRA PATIL): (a) The Government is 




